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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 602 OF 2023

IN THE MATTER OF:

SARDAR SATNAM SINGH AND ORS. ... APPLICANT(S)
VERSUS
STATE OF UTTAR PRADESH & ORS. .... RESPONDENT(S)

REPLY ON BEHALF OF THE RESPONDENT NO.7 M/S. BAJAJ

ENERGY PRIVATE LIMITED.

MOST RESPECTFULLY SHOWETH:

1. At the very outset the Respondent No. 7 M/s. Bajaj Energy
Private Limited (hereinafter referred to as the “answering
respondent”) submits that, save as would appear from the
records or otherwise categorically and specifically admitted,
each and every contention, allegations, statements and or
assertions made by the Applicants in the above titled Petition,
are being specifically denied as false and incorrect. It is
submitted that the Application has been made with malafides
and ulterior motives by the Applicants. That the fact the
allegations in the Petition are false is ex-facie evident from the
interim report dated 01.02.2024 filed by the Member
Secretary, CPCB. The answering Respondent craves leave of
this Hon’ble Tribunal to respond to each and every allegation
made in the above titled Application to show and demonstrate

that the said allegation is false and incorrect.
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That the allegations made in the above titled Application that
the Power Plant is causing pollution by throwing the fly ash
by the side of Sharda Canal is false in as much as the quantity
of fly ash generated in the power plant is very low because the
generation capacity of the said power plant is only 2 X 45 MW
(90 MW). The said plant operates for 230-240 days in a year
because of frequent demand based reserve shutdowns give by
the Uttar Pradesh Power Corporation Limited (UPPCL). The
said power plant operates at very low annual Plant Load
Factor (PLF). The Annual PLF for FY 2023-2024 was only

44.21%.

That furthermore, the answering Respondent follows a robust
ash management system at the said power plant as would be

seen from the points below:

a. For collection of the ash generated during plant operation,

3 nos of dry ash collection siloes are installed.

b. No wet ash disposal system is installed at the power plant.

c. In order to meet any exigency due to low/no ash demand
in the market, an ash pond with capacity of 6000MT ash

storage is also constructed.

d. The Power Plant has achieved 100% Ash utilisation. Bed
ash, which is primarily used as sand replacement/brick
making in construction activities is taken by the vendors.

During low demand, this bed ash, in very small quantity,
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is temporarily stored by such vendors at their land and

once demand increases, it is used immediately.

e. There is no throwing of ash by the side of canal, but is kept
temporarily on a secured land with side bunds and regular
water sprinkling to avoid any slippage into adjacent land

or fugitive emissions.

A Photograph of the dry ash collection silos at the answering

Respondent’s Power Plant is annexed hereto as ANNEXURE-

R-7/1.

A Photograph of the Ash pond of the answering Respondent is

annexed hereto as ANNEXURE-R-7/2.

A copy of the monthly abstract of Ash Generation and
utilisation for the period 01.04.2023 till 31.03.2024 is

annexed hereto as ANNEXURE-R-7/3.

Copies of the Photograph showing bed ash temporarily stored
by vendors at their land before sale/disposal is annexed

hereto as ANNEXURE-R-7/4 (Colly).

Similarly, the allegation that there is no collection pond near
the power plant for collecting the fly ash is also false and
incorrect. It is submitted that in order to meet exigency any
exigency due to low/no ash demand in the market, an ash
pond with capacity of 6000MT ash storage is also constructed

near the said power plant.
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The allegation that there is no provision of greenery at the
power plant is also false. It is submitted that the unit has
already developed green belt covering an area of 13.85 acres
in and around the power plant. Further, as advised by
UPPCB, the unit has also developed Miyawaki Forest within
the plant premises, which ensures plant growth 10 times

faster and with 30 times higher density.

A Copies of the Photographs of greenery at the answering
Respondent’s Power Plant and its periphery are annexed

hereto as ANNEXURE-R-7/5. (Colly)

The allegation that pollution is being caused by the Power
plant of the answering respondent and as a result the nearby
crops are being damaged is false and incorrect. It is submitted
that the answering Respondent has made robust

arrangements for the control of pollutants as follows:

a. The answering Respondent has installed State of the Art
high efficiency Electrostatic Precipitators (ESPs) at the
power plant for the control of Particulate Matter from the

stack.

A Photograph showing Electrostatic Precipitators at the
answering Respondent’s Power Plant is annexed hereto as

ANNEXURE-R-7/6.
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b. The answering Respondent has installed 110 mt. high stack

at the power plant for better dispersion of pollutants

A Photograph showing 110 Mt. High Stack at the answering
Respondent’s Power Plant is annexed hereto as

ANNEXURE-R-7/7.

c. The answering Respondent has installed closed pipeline
based ash conveying system for the transport of ash from

ESP to the dry ash siloes.

A photograph showing closed pipeline based ash conveying
system at the answering Respondent’s Power Plant is

annexed hereto as ANNEXURE-R-7/8.

d. The Dry ash from the silo is transported to be used in road

construction, cement industries, brick making etc.

e. Furthermore, Ash pond is constructed within the plant
premises to temporarily store the ash in the case of low /

no demand.

f. Also, Effluent Treatment Plant of capacity 1000KLD and
Sewage treatment Plant of capacity SOKLD are installed for
the treatment of process and domestic effluent generated at

the power plant.

A Copies of the Photographs showing Effluent Treatment

Plant and Sewage Treatment Plant at the answering
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Respondent’s Power Plant are annexed hereto as

ANNEXURE-R-7/9. (Colly)

. Dense plantation is also carried out by the answering
Respondent within and at the periphery of the plant
premises to work as the greenbelt to curb emissions, if any

from the power plant.

. In addition to the above, regular environmental monitoring
of stack, ambient air, ground /surface water, effluents
quality etc is carried out by the independent NABL
Accredited and MoEF&CC approved agency. As per the
analysis reports, monitored parameters are well within the

permissible limits.

A Copies of the Test Reports issued by independent NABL
accredited labs in respect of the answering Respondent’s
Power Plant, from time to time are annexed hereto as

ANNEXURE-R-7/10.

i. The answering Respondent has also installed Continuous

Emission Monitoring System in stack and Online Effluent
Monitoring System at ETP outlet and the data is connected

to the PCB server for continuous vigilance.

A Copies of the Photographs showing Continuous Emission
Monitoring System in stack and Online Effluent Monitoring
System at ETP outlet at the answering Respondent’s Power

Plant is annexed hereto as ANNEXURE-R-7/11.
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In view of above, there is no pollution caused because of power

plant operation.

Pertinently, in order to ascertain that whether there is any
impact of power plant operation on nearby crops, aquatic life
and animals / cattles, the answering Respondent had also
approached Agriculture Dept., Fishery Department and
Veterinary Department of District Shahjahanpur and all the
said departments have confirmed to the answering
Respondent that there is no report of any adverse impact of
operations in the power plant on crops, aquatic life and

animals / cattles in the nearby areas.

Copies of letters issued by Agriculture Dept., Fishery
Department and Veterinary Department of District

Shahjahanpur are annexed hereto as ANNEXURE-R-7/12

(Colly).

The allegation that the answering Respondent has thrown ash
on the road leading to village Sadiya is false and incorrect.
There is no dumping of fly ash on any side of the road leading
to village Sadiya. The same was also evidenced during the site
visit conducted by the Joint Committee appointed by this

Hon’ble Tribunal.

A photograph showing road leading to village Sadiya is

annexed hereto as ANNEXURE-R-7/13.
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The allegation that polluted water from the plant is discharged
in river Khannot which is affecting aquatic life and the health
of cattles drinking the said water is false and incorrect. As
stated above, because of robust environment control and
monitoring steps taken by answering Respondent at the
Power Plant, there is no discharge of any polluted water from
the power plant. In fact, treated water from the power plant is
totally reused for fire fighting, coal dust suppression, ash
conditioning, dust quenching, and horticulture. Furthermore,
as stated hereinabove, the Fishery Department and veterinary
Department of District Shahjahanpur have also confirmed
that there is no report of any adverse impact of operation of
power plant on the aquatic life and animals/cattles in the

nearby areas.

10. The allegation that air pollution is being caused by the Power

11.

Plant of the answering Respondent is false and incorrect. It is
reiterated that on account of robust environment control and
monitoring steps taken by plant, the environmental
monitoring parameters are well within the permissible limits

as set by the CPCB.

The allegation that Rain water drain is blocked by throwing
the fly ash as a result of which the water logging takes place
and the crops are being destroyed is false and hence denied.
It is categorically stated that there is no blockage of rainwater

drains by throwing the ash generated at the Power Plant.
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Infact, for maintaining the free flow of water seepage from the
Sharda canal, hume pipes are installed by the answering
Respondent. Pertinently, the District Agriculture Officer,
Shahjahanpur has also confirmed that there is no crop
damage on account of the operation of the Power Plant of the

answering Respondent.

A photograph showing existence of Hume pipe installed by the

answering Respondent is annexed hereto as ANNEXURE-R-

7/14.

12. In such circumstance the answering Respondent humbly
prays for the dismissal of the present Application with
exemplary costs and in the interest of justice, keeping in view
the compliances and the steps undertaken by the answering
Respondent and the fact that there is no violation as alleged

by the Applicants in the above titled Application. C

i

RESPONDENT NO.7

FILED BY:

be =

[SANJEEV MAR SINGH & SHIGHRA KUMAR]

(ADVOCATES FOR THE RESPONDENT NO.7)

LEGAL VIBES (ADVOCATES & SOLICITORS)

G-27, FIRST FLOOR,

NEW DELHI JANGPURA EXTENSION,
Dated: 12.04.2024 NEW DELHI-110014.
PH: 011-43580335; 9560306295

EMAIL: legalvibes.lawfirm@gmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI

ORIGINAL APPLICATION NO. 602 OF 2023

IN THE MATTER OF:

SARDAR SATNAM SINGH AND ORS. ... APPLICANT(S)
VERSUS
STATE OF UTTAR PRADESH & ORS. .... RESPONDENT(S)
AFFIDAVIT

I, Arun Garg, S/o. Sh. M. K. Garg, aged about 46 years, having
Regd. Office at:- Khambarkhera, Shardanagar Road, Kheri,
Lakhimpur, Uttar Pradesh-261506, Presently at New Delhi,
do hereby solemnly affirm and state as under:

1.  Thatl am the (Assistant Vice President, Finance & Accounts)
and the authorized representative of the Respondent No.7

M/s. Bajaj Energy Pvt. Ltd. and I have been duly authorized
to file the present affidavit.

2. That being the authorised representative of the Respondent
No.7 Company, I am well conversant with the facts and
records of the case and therefore, competent to swear this

affidavit.

3. I, have read and understood the contents of the reply to the
Application which has been drafted as per my instructions

and state that the contents thereof are true as per the

veriﬁ_gaﬁon. M
yfgxff;rﬂ‘ DEPONEﬁ?M#A

Q0 ‘
\\t"_-?'r .'j.‘!"'"‘" VERIFICATION:
~ vt
oS
. I, Arun Garg, the deponent above named, do hereby verify

’%55 O 14, “declare that the contents of paras 1 to 3 of the above affidavit

/ r/%e to my personal knowledge and that I have not

r‘f )7 L | St suppressed any material fact
1’1\ ’ Vehﬁed at:New: i; 01 {EBS they day of April 2024.
O\ oy /T U M. ]

’4WU’DEP NT

1.2 APR
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ANNEXURE-R-7/2

I&) GPS Map Camera

o Maksoodpur, Uttar Pradesh, India
6XWW+JQ7, Maksoodpur, Uttar Pradesh 242042, India
Lat 28.247735°
Long 79.994182°
10/02/24 09:03 AM GMT +05:30
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Monthly Abstract of Ash Generation and Utilization
(For the Period from 1st April, 2023 to 31st March, 2024)

Central Electricity Authority
Thermal Civil Design Division

261

Ministry of Power

NAME OF POWER UTILITY/Company : Magsoodapur TPS

INSTALLED CAPACITY (Total): 2x45 MW

Period of Report :

1st April, 2023 to 31st March, 2024

NAME OF THERMAL POWER PLANT : Bajaj Energy Limited

ANNEXURE-R-7/3

FORMAT - il

ASH GENERATION AND UTILIZATION (in LMT)

MODE OF ASH UTILIZATION AND UTILIZATION IN EACH MODE (in LMT)

N Q 2 o)
E c |5L |58 |wge| 88 | B | 2|8 h=
] 3 c o <% ° g °T o = O o 5 o S5
9] O o - 5 >0 0= c g > c = c5 2 s 2 ;E
. £ 4 s bt b =3 . < 0 &) I o © 3] © ®© =
o - 5 ° G N N E26|2Re| 8> | ES 53 x co | £ |32 w
z = 7 = S = = oD | oG] 9@xkLL O O 5 o 2 i go =
= c c c @ = = < G 0 2w Q SR X = o S0 ()
) S G 9 S ) =) o9 |5_E| 542 | SE& s s P e 2 | 22| £
= © c o) c < £EC=|cT8| 2m= Q = Q a) E S = 52| §
T Q 0] ? SnF| 859 §2°T oc oo c S > | = o0
8 ° G < < €5 =S 82 =0 T E ) e c T o
S g | ¢ s |E3 |2% |22 g5 | & | f |8 | ¢
< ° £3 o -I-= a O - C = c c -
o < £ =
[GR) ) (3N a4 (5) (6) (N [€5)) [€°)) (10) (11) 12y (13) (14y | (15 | (16) | (A7)
1 |Aoril-23 0.187 | 33.199 | 0.062 | 0.062 100.0 0.005 0.012 0.046
2 [Mav-23 0.222 | 38.956 | 0.087 | 0.087 100.0 0.008 0.025 0.053
3 [June-23 0.308 | 38.908 | 0.120 | 0.120 100.0 0.011 0.057 0.052
4 |Julv-23 0.309 | 38.315 | 0.118 | 0.118 100.0 0.012 0.030 0.077
5 |Auoust-23| 0.404 | 43.778 | 0.177 | 0.177 100.0 0.016 0.034 0.127
6 [Septembe | 0.360 | 39.142 | 0.141 | 0.141 100.0 0.012 0.055 0.074
7 _|October- 0.361 | 36.924 | 0.133 | 0.133 100.0 0.016 0.094 0.023
8 [November-| 0.119 | 37.773 | 0.045 | 0.045 100.0 0.005 0.040 -0.001
9 |[December-| 0.111 | 33.826 | 0.038 | 0.038 100.0 0.003 0.027 0.008
10 |Januarv- 0.264 | 31.850 | 0.084 | 0.084 100.0 0.008 0.056 0.020
11 [Februarv- | 0.132 | 37.325 | 0.049 | 0.049 100.0 0.005 0.039 0.006
12 |March-24 | 0.092 | 34.667 | 0.032 | 0.032 100.0 0.004 0.027 0.000
TOTAL 2.869 | 37.839| 1.086 | 1.086 | 100.000 | 0.104 0.497 0.000 0.000 0.000 |[0.000]|0.485 (0] (0] (0]

Note

(i) Ash means all type of ash including Fly Ash,Bottom
(ii) Quantity of ash may be provided in Lakh Mitric

(iii) Ash utilisation Column (6) shall be equal to

ciimmation of mndes nf ach itiliation in each mnde

Abbreviations:-

MW Mega Watt

TPS Thermal Power Station
KM Kilometre

LMT Lakh Mitric Tonnes
Kcl Kilocalories
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'TEST CERTIFICATE

Issued To: M/s Bajaj Energy Ltd. Report Code : ST -241223-01
ULR No. : TC6814230000019967 F
Address: Village - Magsoodapur, Tehsi Pawayan, Test Report of : Boiler Stack Emission
District » Shahjahanpur,Uttar Pradesh. (242401) Service Request No  : NTL/SRF/12/23-15
Service Request Date @ 20/12/2023
Report Tssue Date 1 30/12/2023
SAMPLING & ANALYSIS DATA

Sample Drawn on 23/12/2023

Sample Drawn By : NTL

Sample Description : Stack Emission

Sampling Time : 40

Sampling Plan & Procedure ; SOP/SE/09

Analysis Duration : 24/12/2023 to 29/12/2023

Stack Temperature (°C) - 1320

Source of Emission Stack Attached To Boiler no.1 & 2 (190 TPH

(2*45MW) each)

Type of Stack (Material of Construction) 5 RCC

Type of Fuel used ! Coal

Quantity of Fuel used (Ton/hr) ; 590 x 2 MT/day

Quantity of emission discharged (m*/hr) : -

Operating Load ; Normal

Top Diameter of Stack (m) 3 39

Height of Stack from ground level(meter) : 110

Sampling Flow Rate for SPM (LPM) 3 22.0

Sampling Flow Rate For Gas (LPM) Q 2.50

Average Velocity of Flue Emission (m/s) 12.0

APCs ESP with GE Smart controller (in Both)
TEST RESULT
S.N. | Parameter Test Method Results Units Emission limits for
Boiler
1. | Particulate Matter (PM) 18:11255(Part-1 ) 410 mg /Nm’ 50
2. | Sulphur dioxide (SO,) 18:11255(Part-2 ) 393.0 mg /Nm® 600
3, | Nitrogen dioxide (NO,) 18:11255(Part-7) 258.0 mg /Nm® 450
4, | Carbon monoxide(s: CO) USEPA Method No.10 0.0042 % 1 % by Volume
5. | Mercury (Hg) ¥ AAS Method ND mg/Nm’ 0.03
*N.D.- Not Detected
Notes:

1. The results given above are related to the tested sample, as reccived & mentioned parameters, The customer asked for the above tests only.

2. Responsibility of the Laboratory is limited to the invoiced amount only.

3. This test report will not be gencrated again, either wholly or in part, without prior written permission of the laboratory,

4. This test report will not be used for any publicity/legal purpose.

5. Thelsstsamplcswnl]bcdxspowl off after two weeks from the date of issue of test report, unless until specificd B ihecugo ..,




| TEST CERTIFICATE

Issued To: M/s Bajaj Energy Ltd.

Report Code : AAQ -24122301
ULR No. ¢ TC6814230000019953 ¥
Address: Village - Magqscodapur, Tehsi Pawayan, Test Report of : Ambient Air Quality
District - Shahjahanpur,Uttar Pradesh. (242401) Service Request No  : NTL/SRF/12/23-15
Service Request Date : 20/12/2023
Report Issue Date : 30/12/2023
YSIS DAT.
Sample Drawn On 23/12/2023
Sample Drawn By NTL
Sample description Ambient Air
Sampling Location Magsoodapur Village
Sampling Plan &Procedure ¢ SOP-AAQ/08 .
Analysis Duration t 24/12/2023 to 29/12/2023
Average Flow Rate of SPM (m*/min.) b U
Average Flow Rate of Gases (Ipm) S )
Sampling Instrument Used 1 Respirable Dust Sampler (PMy), Fine Particulate (PM,s) Sampler
Weather Condition ¢ Clear
Wind Direction :  Eastto West
Sampling Machine Placed at Height 1.7 Mitr (from ground level)
TEST RESULT
| Limits as per
8.Ne. Parameter “Test Method Results | Units | Environment
_ (Protection) Act.
1. | Particulate Matter (PM,) 15:5182 Part-XX1II 653 | pg/m’ 100.0
2 Particulate Matter (PM,s) | CPCB Volume~ 1 / Gravimetric 31.0 pg /m’ 60.0
3. | Sulphur dioxide (as SO) 1S:5182 Part-1I 95 | pg/m’ 80.0
4. | Nitrogen dioxide (as NO3) 1S:5182 Part-VI 133 [ pg/m’® 80.0
5. | Carbon monoxide (as CO) 18:5182 Part-X <110 | mg/m 4.0

Notes:
L. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only, .
3. This test report will not be generated again, either wholly or in part, without prior written permission of the laboratory,
4. This test report will not be used for any publicity/legal purpose.
5. The test samples will be disposed off after two weeks from the date of issue of test report, unless until specified by the customer.




Issued To: M/s Bajaj Energy Ltd. Report Code + AAQ -241223-02

ULR No. : TC6814230000019954 F
Address: Village - Magqsoodapur, Tehsi Pawayan, Test Report of Ambient Air Quality
District - Shahjahanpur,Uttar Pradesh. (242401) Service Request No  : NTL/SRF/12/23-15
Service Request Date : 20/12/2023

Report Issue Date : 30/12/2023

SAMPLING & ANALYSIS DATA
Sample Drawn On 1 23/1222023 .
Sample Drawn By :+  NTL
Sample deseription :  Ambient Air
Sampling Location ! Bhami Village
Sampling Plan &Procedure ¢ SOP-AAQ/08
Analysis Duration o 24/12/2023 to 29/12/2023
Average Flow Rate of SPM (m’/min.) ¢ 110
Average Flow Rate of Gases (Ipm) ) ) _
Sampling Instrument Used ¢ Respirable Dust Sampler (PM,q), Fine Particulate (PM, 5) Sampler
Weather Condition ¢ Clear
Wind Direction _ :  Eastto West
Sampling Machine Placed at Height : 1.8 Mtr (from ground level)
TEST RESULT
| Limits as per
S.No. Parameter Test Method Results | Units | Environment
; (Protection) Act.

1. Particulate Matter (PM o) 18:5182 Part-XXIIT 66.4 pg/m’ 100.0

2. | Particulate Matter (PM,s) | CPCB Volume - 1/Gravimetric | 325 | pg/m’ 60.0

3. | Sulphur dioxide (as SOz) | 18:5182 Part-11 8.4 g 80.0

4. | Nitrogen dioxide (as NO) IS15182 Part-V1 136 | pg/m’ 80.0

5. | Carbon monoxide (as CO) 1S:5182 Part-X <TI0 | mg/m’ 4.0
Notes: ks

1. The results given above arerclated to the tested sample, as received & mentioned parameters, The customer asked for the above fests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.

3. This test report will not be gencrated again, either wholly or in pnrl, without prior written permission of the faboratory,

4. This test fepart will not be used for any publlcil‘yﬂﬂstll purpose.

5. ‘The test samiples will be disposed off after two weeks from: the date of issue of test report, unless until specified by the customer.




TEST CERTIFICATE

Issued To: M/s Bajaj Energy Litd. Report Code : AAQ -241223-03
ULR No. : TC6814230000019955 F
Address: Village - Magsoodapur, Tehsi Pawayan, Test Report of : Ambient Air Quality
District - Shahjahanpur,Uttar Pradesh. (242401) Service Request No  : NTL/SRF/12/23-15
' Service Request Date : 20/12/2023
Report Issue Date : 30/12/2023

SAMPLING & ANALYSIS DATA

Sample Drawn On

Sample Drawn By

Sample description

Sampling Location

Sampling Plan &Procedute

Analysis Duration

Average Flow Rate of SPM (m’/niin.)
Average Flow Rate of Gases (Ipm)
Sampling Instrument Used

23/12/2023

NTL

Ambient Air

Residential Colony Corner

. SOP-AAQ/08

24/12/2023 to 29/12/2023

114

1.0

Respirable Dust Sampler (PMyg), Fine Particulate (PM; 5) Sampler

Weather Condition Clear
Wind Direction East to West
Sampling Machine Placed at Height i 1.8 Mtr (from ground level)
TEST RESULT
Limits as per
S.No. Parameter Test Method Results | Units | Environment
(Protection) Act.
1. | Particulate Matter (PM,p) - IS:5182 Part-XXIII 758 | pg/m’ 100.0
2. | Particulate Matter (PM,5) | CPCB Volume—1/Gravimetric | 440 | pg/m’ 60.0
3. | Sulphur dioxide (as SO;) 15:5182 Part-11 108 [ pg/m’ 80.0
4. | Nitrogen dioxide (as NOy) 15:5182 Part-VI 173 [ pg/m’ 80.0
5 Carbon monoxide (as CO) 1S:5182 Part-X < 1.10 | mg/m’ 4.0

Notes:
1. The results given above are related to the tested sample, #s received & mentioned parameters. The customer asked for the above tests only.
2. Responsibility of the Laboratory is limited (o the inveiced amount only,
3. This test report will not be generated again, either wholly or in part, without prior written permission of the laboratory.
4. This test report will not be used for any publicity/legal purpose.
5. The test sample§ will be disposed off after two weeks from the date of  issue of test report, unless until specified by the customer.,




TEST CERTIFICATE

Issued To: M/s Bajaj Energy Litd.

Address: Village - Magsoodapur, Tehsi Pawayan,
District - Shahjahanpur,Uttar Pradesh. (242401)

Report Code : AAQ -241223-04

ULR No. : TC6814230000019956 F
Test Report of : Ambient Air Quality
Service Request No : NTL/SRF/12/23-15
Service Request Date : 20/12/2023

Report Issue Date  : 30/12/2023

SAMPLING & ANALYSIS DATA
23712/2023

Sample Drawn On

Sample Drawn By

Sample description

Sampling Location

Sampling Plan &Procedure
Analysis Dutation ‘
Average Flow Rate of SPM (m*/min.)
Average Flow Rate of Gases (Ipm)
Sampling Instrument Used
Weather Condition

Wind Direction

s Agﬁ-hil’:ntﬁ Air
i TG-2 Corner

1.0

s 4% sw =e as ww

SOP-AAQ/08
24/12/2023 to 29/12/2023
1.15

: Eastto West

Respirable Dust Sampler (PM), Fine Particulate (PM; ) Sampler
Clear

Sampling Machine Placed at Height : 1.6 Mitr (from ground level)
TEST RESULT
. Limits as per
S.No. Parameter Test Method Results | Units | Environment
(Protection) Act.

1. | Particulate Matter (PM,0) 1S:5182 Part-XX1I1 823 | pg/m’ 100.0

2. | Particulate Matter (PM,5) | CPCB Volume — 1 / Gravimetric 488 | pg/m’ 60.0

3. | Sulphur dioxide (as SO,) 1S:5182 Part-I1 12.2 pg /m’ 80.0

4. | Nitrogen dioxide (as NOy) 18:5182 Part-VI 207 | pg/m’ 80.0

5. | Carbon monoxide (as CO) 1S:5182 Part-X <110 | mg/m’ 4,0

Noftes:
1, The results given above are related to the tested sample, as received & mentioned parameters, The customer asked for the. above tests only,
2. Responsibility of the Laboratory is limited to the invoiced amount only.
3. This test report will not be generated again, either wholly or in part, without prior written permission of the laboratary.
4. This test report will not be used for any publicity/legal purpose. .
5. The test samples will be disposed off after two weeks from the date of issue of test report, unless until specified by the customier.




TEST CERTIFICATE

Issued To: M/s Bajaj Energy Ltd. Report Code : AAQ -241223-05
ULR No. : TC6814230000019957 F
Address: Village - Maqsoodapur, Tehsi Pawayan, Test Report of : Ambient Air Quality
District - Shahjahanpur,Uttar Pradesh. (242401) Service Request No  : NTL/SRF/12/23-15
Service Request Date : 20/12/2023
Report Issue Date : 30/12/2023
ANALYSIS DAT/
Sample Diawn Orr + 23/12/2023
Sample Drawn By :  NTL
Sample description Ambient Air
Sampling Location Near Power Gate
Sampling Plan &Procedure 1 SOP-AAQ/08
Analysis Duration t o 24/12/2023 to 29/12/2023
Average Flow Rate of SPM (m®*/min.) 010
Average Flow Rate of Gases (Ipm) LR K

Sampling Instrument Used 2 'R_espirable Dust Sampler (PM;o), Fine Particulate (PM, s) Sampler
Weather Condition i Clear
Wind Direction v Eastto West
Sampling Machine Placed at Height ;1.8 Mtr (from ground level)
TEST RESULT
Limits as per
S.No. Parametey Test Method Results | Units | Environment
_ (Protection) Act. |
1. Particulate Matier (PM,) 18:5182 Part-XXIIT 80.0 pg/m 100.0
2. Particulate Matter (PM,) | CPCB Volume — | / Gravimetric 435 pg /m’ 60.0
3. | Sulphurdioxide (as SOy | 1S:5182 Part-1l__ 109 | pg/m’ 80.0
4. | Nitrogen dioxide (as NO;) 1S:5182 Part-VI 7.2 | pg/m’ 30.0
5. Carbon monoxide (as CO) 18:5182 Part-X <110 | mg/m” 4.0

Notes:

1. The results given above are related to the tested sample, as received &mennoned parameters. The customer asked for the:above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.
3. This test report will not be znerated again, either wholly or in part, without prior written permission of the laboratory.
4. This test report will not be used for any publicity/legal purpose.
5. The test samples will be disposed ofF after two wecks from the date of issue of test report, unless uniil specificd by the customer.

il




TEST CERTIFICATE

Issued To: M/s Bajaj Energy Ltd. Report Code : AAQ -241223-06
ULR No. : TC6814230000019958 F
Address: Village - Magsoodapur, Tehsi Pawayan, Test Report of : Ambient Air Quality
District - Shahjahanpur,Uttar Pradesh. (242401) Service Request No  : NTL/SRF/12/23-15
Service Request Date : 20/12/2023
Report Issue Date : 30/12/2023
,YSIS DA
Sample Drawn On T 23122023
Sample Drawn By :  NTL
Sample description ¢ Ambient Air
Sampling Location ¢ Cane Yard Corner
Sampling Plan &Procedure :  SOP-AAQ/08
Analysis Duration T 24/12/2023 to 29/12/2023
Average Flow Rate of SPM (m*/min.) r 416
Average Flow Rate of Gases (Ipm) ¢ Lo

Sampling Instrument Used ¢ Respirable Dust Sampler (PMyo), Fine Particulate (PM, 5) Sampler
Weather Condition ¢ Clear
Wind Direction : Eastto West
Sampling Machine Placed at Height ¢ 1.6 Mtr (from ground level)
TEST RESULT
: Limits as per
S.No. Parameter Test Method Results | Units | Environment
; (Protection) Act.
1. | Particulate Matter (PM0) 18:5182 Part-XXIIT 76.6 | pg/m’ 100.0
2. Particulate Matter (PM,s) | CPCB Volume— 1 /Gravimetric | 47.6 pg/m’ 60.0
3. | Sulphur dioxide (asSO,) 18:5182 Part-II 11.9 pg/m’ 80.0
71 Nitrogen dioxide (as NO,) 1S:5182 Part-VI - 224 | pg/im® 80.0
5. | Carbon monoxide (as CO) 1S:5182 Part-X <110 | mgm’ 4.0

Notes:
1. The results given above are related to the tested sampls, as received & mentioned parameters: The customer asked for thie above tests only.
2, Responsibility of the Laboratory is limited to the invoiced amount only.
3, This test report will not be generated again, either wholly or in part, without prior written permission of the laboratory.
4. This test report will:not be used for any publicity/legal purpose.
5. The test samples will be disposed ufT ufler two weeks from the date of  issue of test report, unless until spécified by the customer.




Issued To: M/s Bajaj Energy Ltd. Report Code 1 W -241223-01
ULR No. : TC6814230000019972F
Address: Village - Magsoodapur, Tehsi Pawayan, Test Report of : Water Sample
District - Shahjahanpur,Uttar Pradesh. (242401) Service Request No ¢ NTL/SRF/12/23-15
Service Request Date : 20/12/2023
Report Issue Date _: 30/12/2023
SAMPLING & ANALYSIS DATA
Sample Drawn By ¢ Laboratory (NTL)
Sample Received On s 24/12/2023
Sample Quantity o 2058 _
Analysis Duration v 24/12/2023 to 29/12/2023
Sample Description ¢ Borewell No. 1
MICROBIOLOGICAL REQUIREMENT RESULT
§.No. Parameter Test Method Results Requirements as
per 18-10500:2012
1. | Escherichia coli 18-151 35 Absent Absent/100ml '
2. | Coliform Bacteria 1815185 Absent Absent/100ml
ORGANOLEPTIC & PHYSICAL PARAMETERS
S.No. | Parameter Test Method Result Unit Requirement Permissiblo
(Acceptable | Limit in absenc
Limit) of alternate
i source
L Colour 15-3025(P-04) <1.00 Hazen 5 15
Unit
2. Odour 18-3025(P-05) | Agreeable | - Agreeable | ~Agreeable
3. Taste 15-3025(P-07 & | Agreeable : Agreeable :
08)
4. Turbidity 18-3025(P-10) <1.00 NTU 1 5
5. pH value 18-3025(P-1 I) ] 748 - 6.5-8.5 -
6. Total dissolve solid (TDS) IS»BGZS(E—IQ) 428.0 500 2000
GENERAL PARAMETERS CONCERNING SUBSTANCES UNDES]RABLE IN EXCESSIVE AMOUNTS
S.No. | Parameter Test method | Resulf Unit Requirement | Permissible Limit
(Acceptable | in absence of
Limit) alternate source
1 Aluminum (as Al) I8: 3025 (P- 55) <0.01 mg/l 0.03 0.2




| TEST CERTIFICATE

Notes:

2. Total Ammonia 1S: 3025 (P- 34) <0.10 mg/l 0.5 No Relaxation
3. Anionic Detergents Annex K of IS~ <0.10 mg/l 0.2 1.0
(as MBAS) 13428
4, Barium (as Ba) IS: 15302 <0.10 mg/l 0.7 ‘No Relaxation
5. Boron (as B) 1S: 3025 (P- 57) <0.10 mg/l 0.5 2.4
6. Calcium (as Ca) 18: 3025 (P-40) 36.0 mg/l 75 200
7 Chloramines (as Cly) 1S: 3025 (P-26) <1.00_| mg/l 4.0 No Relaxation
8. Chloride (as Cl) IS: 3025 (P- 32) 400 | mg/l 250 1000
9, Copper (as Cu) IS : 3025 (P-42) <0.05 mg/l 0.05 1.5
10. Fluoride (as F) 1S: 3025 (P-60) 025 “mg]l 1.0 1.5
11. Free Residual Chlorine 1S: 3025 (P-26) BDL mg/l 0.2 1.0
12. Iron (as Fe) 1S: 3025(P-53) 0.125 mg/| 1.0 No Relaxation
13, Magnesium (as Mg) IS: 3025 (P-46) 17.4 mg/l 30 100
14, Manganese (as Mn) 18: 3025 (P-59) <0.10 mg/] 0.1 0.3
15. Mineral Oil Clause 6 of IS: 3025 | <0.50 mg/l 0.5 No Relaxation
16. | Nitrate (as NO3) 18:3025 (P- 34) 5.2 _mg/l 45 No Relaxation
17. Selenium (as Se) IS: 3025 (P- 56) <0.01 mg/l 0.01 No Relaxatioz
18. Silver (as Ag) Annex JIS: 13428 <0.05 ng/l 0.1 No Relaxation
19. | Sulphate (as SO,) 1S: 3025 (P- 24) 46.7 mg/l 200 400
20. Sulphide(as H,S) 1S-3025 (P-29) <0.05 mg/| 0.05 No Relaxation
21. Alkalinity (as Ca COy) IS: 3025 (P- 23) 125.0 mg/l 200 600
22, Total Hardness (as CaCO») 18: 3025 (P- 21) 162.0 mg/l 200 600
23, Zinc (as Zn) 18: 3025 (P- 49) <0.2 mg/] 5.0 15
Parameters Concerning Toxic Substances:
S.No. Parameter Test method Result Unit Requireme Permissible
nt Limit in absence
(Acceptabl of alternate
e Limit) source
1. Cadmium (as Cd) 18-3025(P-41) <0.001 mg/l 0.003 No Relaxation
2 Cyanide (as CN) IS-3025(P-27) | <0.01 mg/l 0.05 No Relaxation |
3. Lead (as Pb) 1S-3025(P-47) <0.01 mg/l 0.01 No Relaxation
4, Mercury (as Hg) 18-3025(P-48) <0.001 mg/l _ 0.001 No Relaxation
5 Molybdenum (Mo) 18-3025(P-2) <0.05 mg/l 0.07 No Relaxation
6. Nickel (as Ni) 18-3025(P-54) <0.01 mg/l 0.02 No Relaxation
1. Poly nuclear Aromatic APHA 6440 <0.0001 mg/l 0.0001 No Relaxation
Hydro Carbons
8 Poly chlorinated biphenyl APHA 6630 <0.0001 mg/l 0.0005 No Relaxation
9] Total Arsenic (as As) 15-3025(P-37) <0.01 mg/l 0.01 No Relaxation
10. Total Chromium (as Cr) 1S-3025(P-52) [ = <0.05 mg/l 0.05 No Relaxation
BDL: Below Detection limit. ' W -290923-018

L. The results given above are related to the tested sample, as received & mentioned parameters. The customier asked for the above tests only,

2. Responsibility of the Laboratory is limited to the invoiced amount only.

3. This test report will not be gencrated again, either wholly or in part, without prior written permission of the laboratory.
4. This test report will not be used for any publicity/legal purpose,

5. 22 test s%mp!w wi!l be disposed off after two weeks from the date of  issue of test report, unless until specifj od by fc s
C.. : Y ' ' - - 7




TEST CERTIFICATE

Issued To: M/s Bajaj Energy Ltd. Report Code + W -241223-02
ULR No. : TC6814230000019973F
Address: Village - Magsoodapur, Tehsi Pawayan, Test Report of : Water Sample
District - Shahjahanpur,Uttar Pradesh. (242401) Service Request No : NTL/SRF/12/23-15
Service Request Date : 20/12/2023
Report Issue Date : 30/12/2023
LYSIS DA _
Sample Drawn By Laboratory (NTL)
Sample Received On 24/12/2023
Sample Quantity 2.0Lt.
Analysis Duration 24/12/2023 to 29/12/2023
Sample Description Borewell No.2
MICROBIOLOGICAL REQUIREMENT RESULT
8.No. Parafnet’er Test Method Results Requirements as per
18-10500:2012
1. | Escherichia coli JS-15185 Absent Absent/100m!
2. | Coliform Bacteria 1S-15185 Absent Absent/100ml
ORGANOLEPTIC & PHYSICAL PARAMETERS
S.No. | Parameter Test Method Result Unit Requirement | Permissible Limit
. (Acceptable in absence of
Limif) alternate source
1. Colour 18-3025(P-04) <1.00 Hazen 5 15
2. Odour | 1S-3025(P-05) | Agreeable - _Agreeable Agreeable
3. Taste 15-3025(P-07 & | Agreeable - ‘Agreeable =
: 08)
4, Turbidity 18-3025(P-10) <1.00 NTU 1 5
51 pH value 1S-3025(P-11) 7.50 - 6.5-8.5
6. Total dissolve solid (TDS) 18-3025(P-16) 370.0 mg/l 500 2000
GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE AMOUNTS
S.No. | Parameter Test method Result Unit Requirement | Permissible
T (Acceptable | Limit in absence -
Limit) of alternate
source
1. Aluminum (as Al 18: 3025 (P- 55) <0.01 mg/l 0.03 0.2
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RTIFICATE

' TEST CE
2. Total Ammonia 18: 3025 (P- 34) <0,10 mg/l 0.5 No Relaxation
3. Anionic Detergents Annex K of IS- <0.10 mg/l 0.2 1.0
(as MBAS) 13428
4, Barium (as Ba) 18: 15302 <(.10 mp/| 0.7 No Relaxation
5. Boron (as B) 1I8; 3025 (P- 57) <0.10 mg/l 0.5 24
6. Calcium (as Ca) IS: 3025 (P-40) 32.8 mgﬂ 75 200
i Chloramines (as Cl,) 1S: 3025 (P- 26) <1.00 mg/l 4.0 No Relaxation
8. Chloride (as C1) 1S: 3025 (P~ 32) 19.0 mg/l 250 1000
9, Copper (as Cu) IS : 3025 (P-42) <0.05 mg/l 0.05 1.5
10. Fluoride (as F) 1S: 3025 (P-60) 0.36 mg/] 1.0 1.5
11. Free Residual Chloring 1S: 3025 (P-26) BDL mg/l 0.2 1.0 -~
12. Iron (as Fe) 1S: 3025(P-53) 0.140 mg/l 1.0 No Relaxation
13. Magnesium (as Mg) 1S: 3025 (P-46) 16.5 mg/l 30 100
14, Manganese (as Mn) 18: 3025 (P-59) <0.10 me/| 0.1 0.3
15. Minerai Oil Clause 6 of IS: 3025 [ <0.50 mg/l 0.5 No Relaxation
16. Nitrate (as NO;) 1S: 3025 (P- 34) 4,0 mg/ 45 No Relaxation
17. Selenium (as Se) 18: 3025 (P~ 56) <0,01 mg/ 0.01 No Relaxation
18. Silver (as Ag) Annex J1S; 13428 <0.05 mg/l 0.1 No Relaxation
19. Sulphate (as 504) 1S: 3025 (P-24) 39.0 mg/l 200 400
20, Sulphide(as H,S) 18-3025 (P-29) <0.05 mg/l 0.05 No Relaxatior
21. Alkalinity (as Ca CO;) 18: 3025 (P- 23) 121.0 mg/| 200 600
22. Total Hardness (as CaCQs) |  IS:3025 (P- 21) 150.0 mg/l 200 600
23. Zine (as Zn) 1S: 3025 (P- 49) <0.2 mg/l 6.0 15
Parameters Concerning Toxic Substances: .
S.No. Parameter Test method Result Unit | Requireme Permissible
nt Limit in absence
(Acceptabl of alternate

_ = e Limit) souree
L. Cadmium (as Cd) 18-3025(P-41) | <0.001 mg/l 0.003 No Relaxation
2, Cyanide (as CN) 1S-3025(P-27) <0.01 mg/l 0.05 No Relaxation
3. Lead (as Pb) 1S-3025(P-47) | <0.01 mg/l 0.01 No Relaxation
4. Mercury (as Hg) 18-3025(P-48) | <0.001 mg/l 0.001 No Relaxation
5 Molybdenum (Mo) 1S-3025(P-2) | <0.05 mg/l 0.07 No Relaxation
6. Nickel (as Ni) 18-3025(P-54) <0.01 mg/l 0.02 No Relaxation
7. Poly nuclear Arore atic APHA 6440 | <0.0001 mg/l 0.0001 No Relaxation

Hydro Carbons e

8 Poly chlorinated biphenyl APHA 6630 - <0.0001 mg/l 0.0005 No Relaxation
9, Total Arsenic (as As) 18-3025(P-37) <0.01 mg/l 0.01 No Relaxation
10. Total Chromium (as Cr) 1S-3025(P-52) <0.05 mg/l 0.05. No Relaxation

BDL: Below Detection limit.

Notes:

W ~280923-019

|. The results given above are related (o the tested sample, as received & mentioned parameters, The customer asked for the above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.
3. This test report will not be generated again, either wholly or in part, without prior written permission of the lahoratory.
4, This test report will not be used for any publicity/legal purpose.

e test samples \:rill be disposed ofT after two weeks from the date of issuc of test report, unless until spe




'TEST CERTIFICATE |

Issued To: M/s Bajaj Energy Ltd. Report Code + W -241223-03
ULR No. : TC6814230000019974F
Address: Village - Maqgsoodapur, Tehsi Pawayan, ‘Test Report of : Water Sample
District - Shahjahanpur,Uttar Pradesh. (242401) Service Request No : NTL/SRF/12/23-15
Service Request Date : 20/12/2023
Report Issue Date 1 30/12/2023
Sample Drawn By :  Laboratory (NTL)
Sample Received On : o 24/12/2023
Sample Quantity : 2.0Lt
Analysis Duration 24/12/2023 to 29/12/2023
Sample Description : _ Borewell No.3
MICROBIOLOGICAL REQUIREMENT RESULT
S.No. Parameter Pest Method Results Requirements as
per 18-10500:2012
1. | Escherichia coli IS-15185 Absent Absent/100ml
2. | Coliform Bacteria IS-15185 Absent Absent/100m1
ORGANOLEPTIC & PHYSICAL PARAMETERS
S.No. | Parameter ‘Test Method Result Unit Requirement | Permissible Limit
(Acceptable in absence of
Limit) alternate source
1. Colour 1S-3025(P-04) | <1.00 Hazen 5 15
Unit
2. Odour 1S-3025(P-05) | Agreeable - Agreeable Agreeable
3 Taste 15-3025(P-07 & | Agreeable - Agreeable E
08)
4, Turbidity 1S-3025(P-10) <1.00 NTU 1 5
S pH value 18-3025(P-11) 6.92 - 6.5-8.5 -
6. Total dissolve solid (TDS) 1S-3025(P-16) | 420.0 mg/l 500 2000
GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE AMOUNTS
S.No. | Parameter Test method | Result Unit Requirement | Permissible Limit
- (Acceptable | in absence of
Limit) alternate source
1. Aluminum (as Al) IS; 3025 (P- 55) | <0.01 mg/l 0.03 0.2




TEST CERTIFICATE |

2. Total Ammonia I8: 3025 (P- 34) <0.Ig mgi 05 140 Kelaxation
3. Anionic Detergents Annex K of 18- <0.10 mg/l 0.2 1.0
(as MBAS) 13428
4. Barium_(as Ba) IS: 15302 <0.10 mg/l 0.7 No Relaxation
2. Boron (as B) 18: 3025 (P- 57) <0.10 mgy/l 0.5 2.4
2 Calcium (as Ca) 1S: 3025 (P-40) 29.0 mg/l 75 200
7. Chloramines (as Cly) 1S: 3025 (P- 26) <100 mg/ 4.0 Np Relaxation
8. Chloride (as Cl) IS: 3025 (P- 32) 39.0 mg/l <0 1000 |
9. Copper (as Cu) IS : 3025 (P-42) <0.05 me/| 0.05 1.5
10. Fluoride (as F) 18: 3025 (P-60) 0.22 me| 1.0 1.5
T1. Free Residual Chlorine IS: 3025 (P-26) BDL | MM/ 0.2 1.0
12 Iron (as Fe) 1S: 3025(P-53) 0.141 mg/l 1.0 No Relaxation
13, Magnesium (as Mg) 1S: 3025 (P-46) 16.2 mg/l 30 100
1. Manganese (as Mn) 1S: 3025 (P-59) <0.10 m 0.1 0.3
15. Mineral Oil | Clause 6 of IS: 3025 [  <0,50 may| 0.5 No Relaxation
16, Nitrate (as NO;) 18: 3025 (P- 34) 6.2 mg/l 42 No Relaxation
17. Selenium (as Sé) 18: 3025 (P- 56) <0.01 m| 0.01 No Relaxation
18. Silver (as Ag) Annex J IS: 13428 <0.05 mg/l 0.1 No Relaxation
19. Sulphate (as SO, IS: 3025 (P- 24) 49.6 mg/l 200 400
20. Sulphide(as H,S) 18-3025 (P-29) U mey 0.05 No Relaxation
2T, Alkalinity (as Ca CO3) IS: 3025 (P-23) 130.0 me./| 200 600
22, Total Hardness (as CaCOs) IS: 3025 (P- 21) 149.0 mg/| <00 600
23, Zinc (as Zn) IS: 3025 (P- 49) <0.2 mg/l 7.0 1°
Parameters Concerning Toxic Substances:
8.No. Parameter Test method Result Unit Requireme Permissible
nt Limit in
(Acceptable absence of
Limit) alternate source
L. Cadmium (as Cd) IS-3025(P-41) | <0.001 mg/l 0.003 No Relaxation
2. Cyanide (as CN) 1S-3025(P-27) <0,01 mg/| 0.05 No Relaxation
5 Lead ( as Pb) 1S-3025(P-47) <0.01 e/l 0.01 No Relaxation
4. Mercury (as Hg) _18-3025(P-48) | <0.001 mg/l 0.001 No Relaxation
5. Molybdenum (Mo) _ 18-3025(P-2) <0.05 _mg/l - 0.07 No Relaxation
: Nickel (as Ni) 18-3025(P-54) <0.01 __mg/l 0.02 No Relaxation
7 Poly nuclear Aromatic APHA 6440 <0,0001 mg/l 0.0001 No Relaxatior
Hydro C4rpns ' e
8 f'o)y chlorinated Biphenyl APHA 6630 <0.0001 mg/l 0-0005 No Relaxation
. Total Arsenic (as As) 18-3025(P-37) <0.01 mg/l 00T No Relaxation
10. Total Chromium (as Cr) 15-3025(P-52) <0.05 mg/l 0.05 No Relaxation
BDL: Below Detection limit. W -290923-020

Notes:

1. The results given above are related to the tested sample, as received & mentioned paramieters. The customer asked for the2bove tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.
3. This test report will not be generated again, either wholly or in part, without prior written permission of the laboratory.
4. This test report will not be used for any publicity/legal purpose.

test samples will be disposcd off after two weeks from the date of  issue of test report, unless until specified 6y/*t’ : culbidnér..

5.
A




TEST CERTIFICATE

Issued To: M/s Bajaj Energy Ltd. Report Code : W -241223-04
. ULR No. + TC6814230000019975F
Address: Village - Magsoodapur, Tehsi Pawayan, Test Report of : Water Sample

District - Shahjahanpur,Uttar Pradesh. (242401).

Service Request No

Report Issue Date

: NTL/SRF/12/23-15

Service Request Date : 20/12/2023

: 30/12/2023

Sample Drawn By Laboratory (NTL)

Sample Received On 1 24/12/2023
Sample Quantity : 2.0Lt
Analysis Duration T 24/12/2023 to 29/12/2023
Sample Description Ground Water -Ash Pond (Towards Cane Carrier)

MICROBIOLOGICAL REQUIREMENT RESULT
8.No. Parameter Test Method Results ~ Requirements as
. per IS-10500:2012
1. | Escherichia coli IS-15185 Absent Absent/100ml
2. | Coliform Bacteria 18-15185 Absent Absent/100ml
ORGANOLEPTIC & PHYSICAL PARAMETERS
S.No. | Parameter Test Method Result | Unit Requirement Permissible
(Acceptable Limit in
Limit) absence of
alternate
source
1, Colour 18-3025(P-04) <100 Hazen 5 15
| Unit

2  Odour 18-3025(P-05) | Agreeable % Agreeable _ Agreeable

3. Taste 1S-3025(P-07 & | Agreeable . Agreeable -
08)
4. Turbidity 18-3025(P-10) | <1.00 NTU 1 5

5 pH value | 1S-3025(P-11) 740 - 6.5-8.5 -

6. Total dissolve solid (TDS) IS-3025(P-16) | 488.0 m, 500 2000
GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE AMOUNTS
S.No. | Parameter Test method Result Unit Requirement | Permissible

(Acceptable | Limit in abseric
Limit) of alternate
—_ source
1. Aluminum (as Al) 18:.3025 (P- 55) <0.01 mg/l 0.03 02




'TEST CERTIFICATE

2. Total Ammonia 1S: 3025 (P- 34) <0.10 mg/l 0.5 No Relaxation
B, Anionic Detergents Annex K of IS~ <0,10 mg/l 0.2 1.0
(as MBAS) 13428 : |

4, Batium (as Ba) 18: 15302 <0.10 mg/l 0.7 No Relaxation
5. Boron (as B) 18: 3025 (P- 57) <0.10 mg/] 0.5 2.4

] Caleium (as Ca) 1S: 3025 (P- 40) 40.0 mgl | 75 200

7. Chloramines (as Cl,) 18: 3025 (P- 26) <1.00 mp/l 4.0 No Relaxation
8, Chloride (as Cl) I8 3025 (P-32) 20,0 mg/l 250 1000

9, Copper (as Cu) 15 £ 3025 (P-42) <0.05 ‘mg] 0.05 1.5

10, Fluoride (as F) IS: 3025 (P-60) 0.30 mg/l 1.0 1.5

11. Free Residual Chlorine 18: 3025 (P-26) BDL mg/| 0.2 1.0

12. Iron (as Fe) 1S: 3025(P-53) 0.138 mg/l 1.0 No Relaxation
13. Magpnesium (as Mg) 18: 3025 (P-46) 18.7 mg/] 30 100

14. Manganese (as M.1) IS: 3025 (P-59) <0.10 mg/l 0.1 0.3

15. Mineral Qil Clause 6 of IS: 3025 | <0.50 mg/| 0.5 No Relaxation
16. Nitrate (as NO3) 1S: 3025 (P-34) | 5.5 me/] 45 No Relaxation
17. Selenium (as Se) 1S: 3025 (P- 56) <0.01 _mg/l 0.01 | NoRelaxation
18. Silver (as Ag) Annex J IS: 13428 <0.05 mg/l 0.1 No Relaxation
19. Sulphate (as SO4) 18: 3025 (P- 24) 33.2 mg/] 200 400
20. Sulphide(as H,S) 18-3025 (P-29) <0.05 mg/l 0.05 No Relaxation
21. Alkalinity (as Ca CQs) 18: 3025 (P- 23) 120.0 mg/l 200 600
22. Total Hardness (as CaCOj) IS: 3025 (P- 21) 177.0 mg/l 200 600
23, Zinc (as Zn) IS: 3025 (P- 49) <0.2 “mg/l 8.0 15

Parameters Concerning Toxic Substances:
S.No. Parameter Test method Result Unit Requireme Permissible
“at Limit in absence
P (Acceptabl of alternate
e Limit) source
1, _Cadmium (as Cd) 1S-3025(P-41) <0,001 mg/l | 0.003 No Relaxation
2. Cyanide (as CN) 1S-3025(P-27) <0.01 mg/l 0.05 No Relaxation
3. Lead (as Pb) 18-3025(P47) | <0.01 nig/l 0.01 No Relaxation
4, Mercury (as Hg) 18-3025(P-48) <0.001 mg/l 0.001 No Relaxation
5, Molybdenum (Mo) 15-3025(P-2) |  <0.05 mg/l 0.07 No Relaxation
6. Nickel (as Ni) 18-3025(P-54) | <0.01 mg/l 0.02 No Relaxation
% Poly nuclear Aromatic APHA 6440 <0.0001 mg/l 0.0001 No Pelaxation
Hydro Carbons ;

] Poly chlorinated biphenyl APHA 6630 <0.0001 mg/l 0.0005 No Relaxation
9, Total Arsenic (as As) 18-3025(P-37) <0,01 mg/l 0.01 No Relaxation
10. Total Chromium (as Cr) 18-3025(P-52) <0.05 mg/l 0.05 No Relaxation

BDL: Below Detection limit.

Notes:

1. The results given abave are related to the tested sample; as received & mentioned parameters, The customer asked for the above tests only.
2. Responsibility of the Labaratory is limited to the invoiced amount only.
3. This test report will not be generated again, either wholly or in part, without prior written permission of the laboratory.
4, This test report will not be used for any publicity/legal purpose.

5. The test samples will be disposed off after two weeks from the date of issue of test report, unless until speci

ik
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'TEST CERTIFICATE
Issued To: M/s Bajaj Energy Ltd. Report Code : W.-241223-05 .
ULR No. : TC6814230000019976F
Address: Village - Magsoodapur, Tehsi Pawayan, Test Report of : Water Sample
District - Shahjahanpur,Uttar Pradesh. (242401) Service Request No : NTL/SRF/12/23-15
Service Request Date : 20/12/2023
| Report Issue Date + 30/12/2023
& ANALYSIS DATA
Sample Drawn By :  Laboratory (NTL)
Sample Received On s 24/12/2023
Sample Quantity : 20Lt, _
Analysis Duration 24/12/2023 to 29/12/2023 )
Sample Description ¢ Ground Water- Coal Yard (Towards DM Plant)
MICROBIOLOGICAL REQUIREMENT RESULT
S.No, Parameter Test Method Results Requirements as per
15-10500:2012
1. Escherichia coli 15-15185 Absent Absent/100ml
2. | Coliform Bucteria 1815185 Absent Absent/100ml
ORGANOLEPTIC & PHYSICAL PARAMETERS .
S.No, | Parameter Test Method Result: Unit Requirement Permissible
(Acceptable Limitin absence
Limit) of alternate
source
1. Colour 1S-3025(P-04) <1.00 - Hazen 5 15
Unit
2. Odour 18-3025(P-05) | Agreeable - Agreeable Agreeable
3. Taste 18-3025(P-07 & Agreeable - Agreeable -
08)
4. Turbidity __18-3025(P-10) <1.00 NTU 1 5
5. pH value 18-3025(P-11) 7.52 2 6.5-85 -
6. Total dissoive solid (TDS) | _18-3025(P-16) 5680 | mgll 500 2000
GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE AMOUNTS
S.No. | Parameter Test method | Result Unit | Requirement | Permissible Limit |
' (Acceptable in absence of
Limit) alternate source
1. Aluminum (as Al) 15: 3025 (P- 55) <0.01 mg/l 0,03 0.2
2, Total Ammonia 1S: 3025 (P- 34) <0.10 | mgd 0.5 No Relaxation
3. Anionic Detergents Annex K of IS-13428 <0.10 mg/l 0.2 1.0
(as MBAS)
4, Barium (as Ba) 18: 15302 <0.10 mg/l 0.7 No Relaxation
5. Boron (as B) 18: 3025 (P- 57) <0,10 mg/| 0.5 24
6. Calcium (as Ca) 18: 3025 (P- 40) 44.8 mg/l 75 200
% Chloramines (as CI-) ISy 3025 (P- 26} <1.00 mg/l 4.0 No Relaxation
8. Chloride (as Cl) IS: 3025 (P-32) 22.0 mgd 250 1000
9. Copper (as Cu) 1S : 3025 (P-42) <0.05 mg /1l 0.05 1.5

(o




10, Fluoride (as F) 18:3025 ('P-GO) 0.40 mgf| 1.0 1.5
11 Fre¢e Residual Chlofine 18 3025 (P-26) BD} mg/l 0.2 1.0
12 Iron (as Fe) IS: 3025(P-53) 0.155 mg/l 1.0 No Relaxation
13. Magnesium (as Mg) 18: 3025 (P-46) 25.0 mg/! 30 100
14, Manganese (as Mn) 18: 3025 (P-59) <0.10 mg/l 0.1 0.3
15. Mineral Qil Clause 6 of IS: 3025 <0.50 mg/l 0.5 No Relaxation
16. Nitrate (as NO;) S: 3025 (P~ 34) 4.7 mgfl 45 No Relaxation
17. Selenium (as Ss) 18: 3025 (P- 56) <0,01 'mg] 0.01 No Relaxation
18. Silver (as Ag) Annex J 1S: 13428 <0,05 mg/l 0.1 No Relaxation
19. Sulphate (as SO;) 15: 3025 (P- 24) 3238 mel | 200 400
20. Sulphide(as H,S) 18-3025 (P-29) <0.05 mg/l 0.05 No Relaxation
21. Alkalinity (as Ca CO3) S: 3025 (P~ 23) 117.0 mg/l 200 600
22, Total Hardness (as LaCO;) IS: 3025 (P-21) 2150 mgfl 200 600
23. Zinc (as Zn) S: 3025 (P-49) <0.2 mg/l 9.0 15
Parameters Concerning Toxic Substances:
SNo. | Parameter Test method Result Unit Requiremen | Permissible Lint
t in absence of
(Acceptable | alternate source
o Limit)
1. Cadmium (as Cd) 15-3025(P-41) <0.001 mg/l 0.003 ‘No Relaxation
2. Cyanide (as CN) 18-3025(P-27) <().01 mg/l 0.05 ‘No Relaxation
3. Lead ( as Ph) IS-3025(P-47) <0 01 mg/l 0.01 No Relaxation
4, Mercury (as Hg) “15-3025(P-48) <0.001 mg/l 0.001 No Relaxation
5. Molybdenum (Mo) 1S-3025(P-2) <0.05 mg/i 0.07 No Relaxation
6. Nickel (as Ni) 1S-3025(P-54) <().01 myz/1 0.02 No Relaxation
7. Poly nuclear Aromatic Hydro APHA 6440 <0.0001 mg/l 0.0001 No Relaxation
Carb ons
[ Poly chlorinated binenyl APHA 6630 <0.0001 mg/l 0,0005 No Relaxation
9. Total Arsenic (as As) 1S-3025(P-37y 20.01 mg/l 0.01 No Relaxation
10. Total Chromium (as Cr) 18-3025(P-52) <005 g/l 0.05 No Relaxation

BDL: Below Detection limit.

Notes:

Yy

1. The results given above arc related (o the tested sample, as received & mentioned parameters, The customer asked for the above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.
3. This test report will not be generated again, either wholly or in part, without prior written permission of the laboratory,
4. This test report will not be used for any publicity/legal purpose.

5. The m‘tsmles will be disposed off after two weeks from the date of issue of test report, unless until specified by the cugto er.

AUTHORIZED
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| TEST CERTIFICATE |

Issued To: M/s Bajaj Energy Ltd. Report Code : W -241223-06
ULR No. : TC6814230000019977F
Address: Village - Magsoodapur, Tehsi Pawayan, Test Report of : Water Sample
District - Shahjahanpur,Uttar Pradesh. (242401) Service Request No : NTL/SRF/12/23-15
Service Request Date : 20/12/2023
Report Issue Date : 30/12/2023

SAMPLING & ANALYSIS DATA

Sample Drawn By :  Laboratory (NTL)
Sample Received On 24/12/2023
Sample Quantity 2.0 Lt
Analysis Duration 24/12/2023 to 29/12/2023
Sample Description v Village Maqgsoodapur
MICROBIOLOGICAL REQUIREMENT RESULT
§.No. Parameter Test Method Results Requirements as per
- 1S5-10500:2012
1. FEscherichia coli 18-15185 -Absent Absent/100im}
2. Coliform Bacteria 1S-15185 Absent Absent/100ml |
ORGANOLEPTIC & PHYSICAL PARAMETERS
“8.No. | Parameter ‘Test Method Result Unit Requirement Permissible
(Acceptable | Limitin absence
Limit) of alternate
source
5 Colour 15-3025(P-04) <1.00 Hazen 5 15
Unit
2, Odour 18-3025(P-05) Apreeable - Agreeable Agreeable
3 Taste 1S-3025(P-07 & | Agreeable - Agreeable -
08)
4. Turbidity 1S-3025(P-10) <1.00 NTU 1 5
5. pH value 1S-3025(P-11) 7.60 - 6.5-85 -
6. Total dissolve solid (TDS) 15-3025(P-16) - 4600 mg/l | 500 2000
GENERAL PARAMETERS CONCERNING SUBSTANCES UNDESIRABLE IN EXCESSIVE AMOUNTS ;
S.No. Parameter Test method Result Unit Requirement | Permissible Limit
(Acceptable | in absence of
Limit) alternate source
1. Aluminum (s Al 18: 3025 (P- 55) <0.01 mg/l 0.03 0.2
2. Total Ammonia 1S: 3025 (P- 34) <0.10 ‘mg/l 0.5 No Relaxation
3, Anionic Detergents Annex K of IS-13428 <0,10 mg/l 0.2 1.0
(as MBAS)
4, Barium (as Ba) 18: 15302 <0.10 __mg/l 0.7 No Relaxation
S. Boron (as B) 18: 3025 (P- 57) <0.10 mg/l 0.5 2.4
6. Calcium (as Ca) 18: 3025 (P- 40) 28.8 mg/l 75 200
i _Chloramines (as Cly) 1S: 3025 (P- 26) <1.00 _mg/l 4.0 No Relaxation
8. Chloride (as C1) 1S: 3025 (P- 32) 19.0 m 250 1000
9. Copper (as Cu) 1S : 3025 (P-42) <005 | mg 0.05 5
10. Fluoride (as F) 18: 3025 (P-60) 0.29 “mg/l 1.0 1.5
11 Free Residual Chlorine 18: 3025 (P-26) BDL mg/l 0.2 1.0




TEST CERTIFICATE

12. Iron (as Fe) IS: 3025(P-53) 0.163 mg/l 1.0 No Relaxation
13. Magnesium (as Mg) 1S: 3025 (P-46) mefl 30 100
14, ‘Manganese (as Mn) 18: 3025 (P-59) <0.10 mg/l 0.1 0.3
15. Mineral Oil Clause 6 of 1:3025 <0.50 mg/| 0.5 No Relaxation
16. Nitrate (as NO;) | 15:3025 (P- 34) 654 | mg/ 45 No Relaxation
17. Selenium (as Se) ' S: 3025 (P- 56) <0.01 mg/l 0.01 | No Relaxation
18. Silver (as Ag)_ ' Annex JIS: 13428 <0.05 mg/l 0.1 No Relaxation
19. Sulphate (as SO,) i 15:3025 (P-24) 383 mg/l 200 400
20. Sulphide(as H,S) 18-3025 (P-29) <0.05 mg/l 0.05 No Relaxation . |
21, Alkalinity (as Ca CO3) 18: 3025 (P-23) 130.0 mg/| 200 600
22, Total Hardness (as CaCO;) IS: 3025 (P-21) 1700 | mgl 200 600
23, Zinc (as Zn) 18: 3025 (P- 49) <0,2 mg/l 10.0 15
Parameters Concerning Toxic Substances: .
S.No. Parametor Test method Result Unit Requiremen | Permissible Limit
t in absence of
(Acceptable alternate source
Limit)
I, Cadmium (as Cd) 1S-3025(P-41) | ___<0.001 ‘mg/l 0.003 No Relaxation
2. Cyanide (as CN) 1S-3025(P-27) <0.01 g/l 0.05 No Relaxation
3. Lead ( as Pb) 15-3025(P-47) <0.01 " mg/l 0.01 No Relaxation
4, Mercury (as Hg) 18-3025(P=48) <0.001 mg/l 0.001 Na Relaxation
5. Molybdenum (Mo) 15-3025(P-2) <0.05 mg/l 0.07 No Relaxation
6. Nickel (as Ni) 18-3025(P-54) <0.01 mg/l 0.02 No Relaxation
7. Iéoly. nuclear Aromatic Hydro APHA 6440 <0.0001 mg/l 0.0001 No Relaxation
arbons
g Poly chlorinated biphenyl APHA 6630 <0.0001 mg/ 0.0005 No Relaxation
9, Total Arsenic (as As) 18-3025(P-37) <0.01 mg/l 0.01 No Relaxation
10. Total Chromium (as Cr) | 18-3025(P-52) <0.05 mg/l _0.05 No Relaxation
BDL: Below Detection limit. )
Notes:

1. The results given above are related to the tested sample, as received & mentioned parameters. The customer-asked for the above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.

3, This test report will not be generated again, either wholly or in part; without prior written permission of the laboratory.
4. This test report will not be used for any publicity/legal purpose.

5. The test samples s:;ill be disposed off after two weeks from the date of issue of test report, unless until specified by fhe




| TEST CERTIFICATE |

Issued To: M/s Bajaj Energy Ltd. Report Code + WW -241223-02
ULR No. : TC6814230000019971 F
Address: Village - Maqgsoodapur, Tehsi Pawayan, Test Report of : Waste Water
District - Shahjahanpur,Uttar Pradesh. (242401) Service Request No  : NTL/SRF/12/23-15
Service Request Date : 20/12/2023
Report Issue Date : 30/12/2023

Sample Received On

Sample Drawn By

Sample Description

Sample Quantity/Packing detail

24/12/2023
NTL

STP Outlet

1 litre pet bottle

Analysis Duration 24/12/2023 to 29/12/2023
TEST RESULTS
S.No | Parameter Test Method Results | Units Limit as per
CPCB norms
1. pH 1S:3025(Part-11) 6.80 - 5.5-9.0
7 Total Suspended Solid ' 18:3025(Part-17) 18.2 mg/l 100 max
3, Chemical Oxygen Demand (COD) 18:3025(Part-58) 76.0 mg/l No limit Specified
4. | Biological Oxygen Demand(as O;) 18:3025(Part-44) 17.0 mg/l 30max
5. | Oil & Grease 15:3025(Part-39) 138 mg/ No limit Specificd
6. Faecal Coliform (MPN/100ML) 1S: 1622:1981 205.0 - <1000
MPN/100ML

Notes:
1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.
3. This test report will not be generated again, either wholly or in part, without prior written permission of the laboratory,
4. This test report will not be used for any publicity/legal purpose.
5. The test samples will be disposed off after two weeks from the date of issue of test report, unless until specified by the customer,




| TEST CERTIFICATE

Issued To: M/s Bajaj Energy Ltd. Report Code : WW -241223-02
ULR No. : TC6814230000019969 F
Address: Village - Maqsoodapur, Tehsi Paway an, Test Report of : Waste Water
District - Shahjahanpur,Uttar Pradesh. (242401) Service Request No  : NTL/SRF/12/23-15
' Service Request Date : 20/12/2023
Report Issue Date : 30/12/2023
Sample Received On © 24/12/2023
Sample Drawn By ¢ NTL
Sample Description :  ETP Outlet
Sample Quantity/Packing detail ¢ 1 litre pet bottle
Weather Conditions ¢ Normal
Analysis Duration ¢ 24/12/2023 to 29/12/2023
S.No. Parameter Test Method Results Limit as per CPCB
' Norms
1. | pH 18:3025(P-11) 7.65 50-9.0
2. | Total Suspended Solid (TSS)mg/I 18:3025(P-17) 10.8 100
3. | Chemical Oxygen Demand (as O;) mg/l | APHA 5220 B-2005 440 250
4. | Biological Oxygen Demand (as O;) mg/l 15:3025(P-44) 132 30
5. | Ol & Grease (mg/l) 18:3025(P-39) <10 10
EFA- Environmental Protection Act-1986 '

Notes:
1. The results given above are relatedto the tested sample, a5 regeived & mentioned parameters. The customer asked for the above tests only,
2. Responsibility of the Laboratory is limited to the invoiced amount only.
3. This fest report will not be generated again, either wholly or in par, without prior written permission of the laboratary,
4. This test report will not be used for any publicity/legal purpose.
5. The test samples will be disposed ofF after two weeks from the date of issue of test report, unless until specified by the customer,
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§ Accepted sybject to the terms of the fees.

BEFORE THENATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 602 OF 2023

IN THE MATTER OF:

SARDAR SATNAM SINGH AND ORS. ..... APPLICANT(S)
VERSUS

STATE OF UTTAR PRADESH & ORS. .... RESPONDENT(S)

KNOWN ALL TO whom these presents shall come that I/We MV\ ]U 1Mor &G?Q/

the above-named A‘De ¥ T/Q__ — (9' do hereby appoint

SANJEEV KUMAR SINGH Enroll No. D/791/2000, SHIGHRA KUMAR Enroll No. D/899/2017
ALOK KRISHNA AGARWAL Enroll No. D/43/1989, MAYANK BUGHANI, D/1904/2005
BHISHM PRATAP SINGH-D/4574/2022, DEVANSH SHEKHAR, Enroll No. D/9344/2021
LEGAL VIBES, ADVOCATES & SOLICITORS

G-27, FIRST FLOOR, JUNGPURA EXTENSION, NEW DELHI -110014
PH: 011-43580335, MOB 9810148367

(herein after called the advocates) to be my/our Advocates in the above- noted cause, to do all the following
acts, deeds and things or any of them, that is to say: -

1. To act, appear and plead in the above-noted cause on my/our behalf, in this Court or in any other
Court/ Tribunal in which the same may be tried or heard and also in the Appellate Court subject to
payment of fees separately for each Court by me/us.

2. To sign, file, verify and present pleadings, appeals, cross-objections or petitions for executions,
review, revision, withdrawal, compromise or other petitions or affidavits or other documents as may
be deemed necessary or proper for the prosecution of the said cause in all its stages subject to
payment of fees for each stage.

3. To file and take back documents, to admit and/or deny the documents of opposite party.

4, To withdraw or compromise the said case or submit to arbitration-any differences or disputes that
may arise, touching or anv ~<- - ~_ - 2 the said case.

5. To take exe: '

6. To deposit, - = 0074817 © 3, cash and grant receipt thereof and to do all other
acts and thi: - _ 0 done for the progress and in the course of the
prosecution ¢ ... .. vase.

7. To appoint and instruct any other Legal Practitioner authorizing him to exercise the power and
authority hereby conferred upon the Advocate whatever he may think fit to do so and to sign the
power of attorney on our behalf.

AND l/we the undersigned do hereby agree 'to ratify and confirm all, acts done by the Advocate or
his substitute in the matter as my/our own acts, as if done by me/us to all intents and purposes.

AND |/we undertake that I/we or my/our duly authorized agent would appear in the Court on all
hearings and will inform the Advocate for appearance when the case is called.

AND Iive undersigned do hereby agree not to hold the Advocate or his substitute responsible for
the result of the said case. The adjournment & other costs whenever ordered by the Court shall be
of the Advocate, which he shall receive and retain for himself.

AND l/we the undersigned do hereby agree that in the event of the whole or part of the fee agreed
by me/us to be paid to the Advocate remaining unpaid he shall be entifled to withdraw from the
prosecution of the said case until the same is paid.

IN WITNESS WHEREOF I/we do here unto set my/our hand these presgnts the contents of which
have been understood by me/us on this.;....!.(fftz.‘\ ..... day of ... F. x1 ? ..... ,_;.,2024

, | C
o b ‘f{,\&“

GH & SHIGHRA '
Advocates

(SANJEEV KUM ien Client
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M G mail Legal Vibes <legalvibes.lawfirm@gmail.com>

0.A. No.602/2023 Titled as Sardar Satnam Singh & Ors. Vs. State of Uttar Pradesh & Ors.
(Reply on behalf of the Respondent No.7)

1 message

Legal Vibes <legalvibes.lawfim@gmail.com> Fri, Apr 12, 2024 at 5:57 PM
To: "antimabazaz@gmail.com” <antimabazaz@gmail.com>, mefcc@gov.in, "sarpanchsatnam0011@gmail.com"”
<sarpanchsatnam0011@gmail.com>

Dear all,
Please find the attachment reply on behalf of the Respondent No.7 (M/s. Bajaj Energy Ltd.)

Kindly accept the services.

Thanks & Regards,

Legal Vibes Law Firm
G-27, First Floor,

Jangpura Extension

New Delhi-110014

Ph: 011-43580335

.@ Sardar Satnam Singh Reply Final.pdf
6400K
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